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Etaal 06-05-2019 to 06-05-2020
e-transaction details of ecourts

Mission Mode Progects 5 Leec Langmge ¥ Switch fo aTaal 1.0 I “
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Mission Mode Projects
From: B8-Rary-3313 To: DE-May-253 Todal na. of e-Transactions: 5.46,70,08.803
Search ;
Mission Mode Project . Mo of e-Transactions M. of g-Serdoes

1 AQicURe 1.897.56 50,076 22
2 Commarncial Taxes 744 48 1]
| 50 1.83,26,251 &2
4 CGFT 321 246 1
f e=Distic] 13.06,18,567 A5
T . u
T Emplayment Exchange 1161772 4




World Bank moves India forward based on NJDG

World Bank Lauds National Judicial Data
Grid In Ease Of Doing Business Report

> arrroms s -

e E et L T | Commica B FHa T
India Jurmps Doing Business Rankings wit
Sustained Reform Focus

Enforcing contracts: In both Dethl and Mumbai SRERREE NIRRT

he Matianal judicial Data Grd made It passible (o generate case

nagement reports on local courts, thereby making it easler 1o enforce
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Have you ever visited
WWW.ecourts.gov.in
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High Court Complexes HC Pending Cases [ | ' HC Cases Listed Today

442 M | 14836 K | 49.36K

District & Taluka Court “ | DC Disposed Cases in Last DC Cases Listed Today

3177 | 30.85M | 1.89M | 880.27 K




% ECOURTS SERVICES
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High Court Services

Access to Services of e-Courts: Cause lists, Case

Status, Orders/Judgments of High Courts

1 Click here for High Court Services

High Court NJDG

NJDG works as a monitoring toal to identify, manage

and reduce pendency of cases.

% Click here for High Court NJDG
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Knowledge Management

High Courts of India

Dissemination of information related to high courts to

stakeholders of e-Courts

1 Click here for High Courts of India



www.ecourts.gov.in
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District Court Services District Court NJDG District Courts of India
Access 1o Services of e-Courts: Cause lists, Case NJDG waorks as a monitoring toal to identify, manage Access to Services of e-Courts: Cause lists, Case
Status, Orders/iJudgments & NJDG and reduce pendency of cases. Status, Orders/Judgments & NJDG

1 Click here for District Court Servies % Click here for District Court NJDG 1l Click here for District Courts of India




www.ecourts.gov.in

e-Filing

e-Filing application enables electronic filing of legal
papers.

(# Click here for e-Filing

ePay

ePay is a way of paying for court through an
electronic medium, without the use of cheque or

cash.

% Click here for ePay

VirtalGourts

il
Virtual Courts

Eliminating presence of liigant or lawyer in the court
and adjudication of the case online

1 Click here for Virtual Courts




NJDG-National Judicial Data Grid

€-01q 0 & fetps nido ecourts govinnjdanewndex. pp o - Q noe
NJDG o
High Court NJDG
@ National Judicial Data Grid (District and Taluka Courts of India)
NJDG for High courts
6 ¢ @ O | & https://njdg.ecourts.govin/henjdg_public/main.php 150%) | e @ Ty o @
NIDG for High Courts

High Court:- Al - co

Welcome Guest

2036598 1355053 | 1425713 4817364
Civil Cases(Pending) Criminal Cases(Pending) Wit Cases(Pending) " Total Cases(Pending)

1306079 * 883117 *

Civil Cases more than 1 Criminal Cases more than 1
Years(Pending) Years(Pending)

945119 * 3134315 *

Total Cases more than 1
Years(Pending)

* Cases Pending more than one year figures do not include High Court of Bombay, Delhi and Madhya

Pradesh as these HC's are not shifted to Case Information System NC 1.0 developed by eCommittee,
Supreme Court of India.

Writ Cases more than 1
Years(Pending)




NJDG-District & TalukaCourts of India

\(—/'9 c @ © & https://njdg.ecourts.gov.in/njdgnew/index.php %) | e & T o ®
NJDG @ High C NJDG
igh Court
@/ National Judicial Data Grid (District and Taluka Courts of India)
Drill Down Pending Dashboard Disposed Dashboard Alerts Information Management

9040805

Total Civil Cases

23303354

Total Criminal Cases

32344159

Total Cases




District Court Website

https://districts.ecourts.gov.in

,—-3""“""--!‘0me Supreme Court High Court India Code

District Courts of India
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1l Click here for District Courts of India
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Kanshiramnagar

" a

& District & Sessions Kanshiramnagar
Court Kasganj and Canteen-08.03.2019
(Kanshiram Nagar)

& District Court ot At S e, & g Anf
Computerization e it fafes 6t fEh
Committee o .

: s Vacancy for the post of sweeper in

9 Lo ludichl District Court Kasganj-01.06.2020
Officers istrict Cou 5ganj-01.06.

£ Court Fee Structure Proforma for Vehicle Pass dated

©  Contact Detalls 16.01.2020

YEARS OF

4 Notice regarding
court closed on CELEBRATING aw SRR/ a fea &
10.07.2020. THE MAHATMA
©  Administrative Order e B A +
no. 101 dated
05.06.2020 .
o . e +
< Adn;;n:jst{agve order Kanshiram Nagar District, popularly known as Kasganj was created on April 17,
no. ate 2008 by dividing Etah district. Popular area of the district includes Soron, Patiali,
21.05.2020 Nadri etc.Kanshiram Nagar the newly created district is among the four districts of
& Administrative Order Aligarh Division. Kasganj includes three Tehsils Kanshiram Nagar, Patiali and iz
no. 86 dated Sahavar. ) . !
21.05.2020 Area of Kanshiram Nagar District is 1993.08 Sq km. Thus in terms of area of Judges On Leave
o district is at 68th place in Uttar Pradesh. Kanshiram Nagar district is surrounded by
4 Order regarding Frurkabad in east, Aligarh in west, Etah district in north and south is surrounded by

functionina of

Bdau. In Order to Maintain Law and Order Police Station in the district it has 10.

lurisdictions
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T 31T 37 dTS T HtoTTo3TRo TT S &7
CNR = CASE NUMBER RECORD

CNR Number

PBJLO1-015294-2016

MLSHO04-000548-2017

TNSA06-000398-2017

S PB ML TN
Shataicade (2idigits) (Punjab) (Megalaya ) (Tamil Nadu)
District Code JIL SH SA
(2 digits) (Jalandar) (East Khasi district) (Salem district)
(01) 04 05
Establishment Code (District and (Chief Judicial (Principal
(2 digits) sessionscourt Magistrate District Munsif

Establishment)

Establishment)

Establishment)

Case filing number
(6 digits)

014824
(Case number)

000548
(Case Number)

000470
(Case NMumber)

Filing year (4 digits)

2015 (Filing Year)

2017 (Filing Year)

2017 (Filing Year)

Total (16digit)
(State code)

(District code)
(Establishment code)
(Case filing number)
(Filing year)

(PB)(JL)(01)
(014824)(2015)
(Total 16 digits)

(MLYSH04)
(000548)(2017)
(Total 16 digits)

(TN)(SA)NOS)
(000470W2017)
(Total 16 digits)




HIoTT03TRo & SHBNT By UTH P

« IS Sl BRd FHY, SFUS &b HFIYCR s A

o 3-PIC de9Tse U (ecourts.gov.in)
o A3 T ¥ (E-courts Services App)

Sub Court,Avinashi

CIN Number : TNTI160001902017
Date of

g1e TIRI e

IR g )’
_\Eﬁ-oq;[o e Plaintiff Name : Shanmugam Defeuiany : Sivagami
QR 3ifehel gl & N Name
Petitioner Advocate : A.Jeyakumar Advocate :

CIN Number : /50/2017 fis : 24-06-2009
Filing E
Date of E |
Case RegNo. : 0S/50/2017 Registration :24-06-2009 T

Print
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* 3O HFYCR AT TAIC i & 9 FSoR (ST hIH, HRR
THIgT 31T ) TR SR ecourts.qov.in J8TSE UR SV
S5 “District Court Services” TR ST
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e Captcha AR
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%‘ Party Name 1 Case Number EEI Filing Number & Advocite Name FIR Number '\ Act @ Case Type

Case Status : Search by Case Number

Case'},'pe\:OS-Originaliuit ':| (52 Numter | 30 #er | 2017

Captchs 79&dp|; 48 sEnerCopteia | 1880DC Go T

0 Howto

. Click here to view help video.

. Select the Case Type from the select box



« JUPDT Uh AT UTH 8RN, 9 309 a6 & 3 &9

“VIEW” §c Pl SqU

Total Number of Establishments in Court Complex: T/ Total Number of Cases:
Sub Court,Avinashi: 1

Case Type / Case Number / Case Year Petitioner Name Versus
Respondent Name

J—

05/50/207 Shanmugam View
Versus
Sivagam




. fShep R UR ST U dIS Dl =1 THhRT UTH 8RNt

o[ Eﬁ' W Sub Court Avinashi
. Case Details
O d|q HY] Case Type 05- ORIGINAL SUIT
Filing Number 502017 Filing Date 24-06-2009
© ?ﬁOQ:[OGTRO Registration Number | 50/2017 Registration Date 24.06-2009
o q\l NG CF’\l ﬁ-@ CNR Number TNTI160001902017 (Note the CNR number for future reference) View QR Code/ Cause Title
o) ﬁ'ﬂ?—" %@Zﬁl Case Status
First Hearing Date 10th April 2017

) FI’@I’F[ aSRja |8€| Decision Date 05th Fehruary 2019
Case Status CASE DISPOSED
o UTRA T

Nature of Disposal Contested-Dismissed

Court Number and Judge 2:Subordinate Judge, Avinashi




Subordinate udge, Avinashi 12122018 08-01-2019 Arguments
Subordinate Judge, Avinashi 08-01-2019 10-01-2019 Arguments
Subardinate |udge, Avinashi 10-01-2019 23:01-2019 Arguments
Subordinate Judge, Avinashi 23:01-2019 29:01-2019 Arguments
Subordinate Judge, Avinashi 25012019 05-02-2019 Judgement
Subordinate Judge, Avinashi 05-02-2019 Disposed
Final Orders / Judgements
Order Number Order Date Order Detals
1 05-02-2019 Judgement




SMS HdT
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Know your case status e B HA B e e
SMS Hea WA
ECOURTS<space><your CNR number>
to

9766899599 99899 uz

<Htomam sg>

ERLC B




